r1 TEM NO. 117( MV) COURT NO. 5 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 504 OF 2011
SUDHANSHU TI WARI Appel I ant (s)
VERSUS
PUBLI C SERVI CE COW U. P. ALLAHABAD & ORS Respondent ( s)

WTH Givil Appeal NO 505 of 2011
(Wth office report)

Date: 31/05/2012 This Appeal was nentioned today.

CORAM :
HON BLE MR JUSTI CE K. S. RADHAKRI SHNAN
HON BLE MR JUSTI CE JAGDI SH SI NGH KHEHAR
( VACATI ON BENCH)
For Appellant(s) M. Raj esh Pandey, Adv.
for M. S.R Setia, Adv.
For Respondent (s) M. Shail Kurmar Dwi vedi, Adv

M. Vikrant Yadav, Adv.
M. Gaurav Dhingra, Adv.
for M. Kaml endra M shra, Adv
M. Anil Kumar Jha, Adv.

M. Pradeep M sra, Adv.

UPON bei ng nmentioned the Court nmade the foll ow ng

ORDER
On t he request of t he counsel of ei ther
side, list after sumer vacation.
( NARENDRA PRASAD) ( RENUKA SADANA)

COURT MASTER COURT MASTER



